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No. 638(2)/LXXIX-V-1-21-2-ka-6-2021
Dated Lucknow, August 4, 2021

IN pursuance of the provisions of clause (3) of Article 348 of the Constitution of India, the
Governor is pleased to order the publication of the following English translation of the Uttar Pradesh
Nirsan Adhyadesh, 2021 (Uttar Pradesh Adhyadesh Sankhya 6 of 2021) promulgated by the Governor.
The Vidhayi Anubhag-1 is administratively concerned with the said Ordinance.

THE UTTAR PRADESH REPEALING ORDINANCE, 2021
(U.P. ORDINANCE NO. 6 OF 2021)
[Promulgated by the Governor in the Seventy second Year of the Republic of India]
AN
ORDINANCE

to repeal certain enactments that have become obsolete and redundant in the recent times.

WHEREAS the State L 2gislature is not in session and the Governor is satisfied that circumstances
exist which render it necessary for him to take immediate action;

Now, THEREFORE, in exercise of the powers conferred by clause (1) of Article 213 of the
Constitution of India, the Governor is pleased to promulgate the following Ordinance :-

Short title I. This Ordinance may be called the Uttar Pradesh Repealing Ordinance, 2021.
R:rl::?i of 2. The enactments specified in the Schedule below are hereby repealed.

C mn

enactments

Savings 3. The repeal by this Ordinance of any enactment shall not :-

(a) affect any other enactment in which the repealed enactment has been
applied, incorporated or referred to;

(b) affect the validity, invalidity, effect or consequences of anything
already done or suffered or any right, title, obligation or liability already
acquired, accrued or incurred, or any remedy or proceeding in respect thereof,
or any release or discharge of or from any debt, penalty, obligation, liability,
claim or demand, or any indemnity already granted, or the proof of any past act
or thing;

(c) affect any principle or rule of law, or established jurisdiction, form or
course of pleading, practice or procedure, or existing usage, custom, privilege,
restriction, exemption, office or appointment, notwithstanding that the same
respectively may have been in any manner affirmed or recognized or derived
by, in or from any enactment hereby repealed;

(d) revive or restore any jurisdiction, office, custom, liability, right, title,
privilege, restriction, exemption, usage, practice, procedure or other matter or
thing not now existing or in force;

(e) affect the audit, examination, accounting, investigation, inquiry or any
other action taken or to be taken in relation thereto by any authority and such
audit, examination, accounting, investigation, inquiry or action could be taken,
and, or continued as if the said enactments are not repealed by this Ordinance.

SCHEDULE
(See section 2)
Acts being repealed

1 Validation of Registration Act, 1894 (Act no. 4 of 1894)

2 The Canning College Contribution Act, 1920 (U.P. Act no. 4 of 1920)

3 The Canning College Act, 1922 (U.P. Act no. 7 of 1922)

4 Naik Girls Protection Act, 1929 (U.P. Act no. 2 of 1929) 1
5 The Uttar Pradesh Minor Girls Protection Act, 1929 (U.P. Act no. 8 of 1929)

6 The Uttar Pradesh Special Powers Act, 1932 (U.P. Act no. 14 of 1932)

7 The United Provinces Opium Smoking Act, 1934 (U.P. Act no.3 of 1934)

8 The Kumaun Animal Transport Control Act, 1947 (U.P. Actno. 15 of 1947)
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9 [ The Utiar Pradesh Relugees Registration and Movements Act. 1947 (U.P. Act no. 7 01':1
19(18)
{1} The United Provinces Control of Supplies (Cummuance of Power) Act 1248 (U.P. Act no. ‘
- 43 ot 1948) _ i
li The United Provinces Shops and Commercial Establishment (Amendment) Act, 1948 (U.P,
Lo | Actno. | of 1949 phatd
12 The Uutar Pradesh Intermediate Cducation (Amendment) Act, 1930 (1i.P. Act no. 4 of
1950)
13 The Uttar Pradesh { ]empomry} Accommodation Requisition (Amandmem} Act, 1950 (U P
. Act na. 13 of 1950)
14 | The Uttar Pradesh Industrial Dispuies (Amendment) Act, 1950 {ULP. Act no. 25 of 1950)
| 15 The Lttar Pradesh Provincial Armed Constabulary (Extension of Application) Act, 1950 |
| (L.P. Act no. 27 of 1950)
16 The ULtar Pradesh Irrigation (Emer;,cnl:\* Powers) Act, 1950 (LL.P. Actno. 3 of 1951)
17 | The Motor Vehicles (Uttar Pradesh Amendment) Act, 1950 (U.P. Act no. 10 of 1951)
18 | The Uttar Pradesh Repeal of the Maintenance of T’llblw Order Act, 1950 {U P. Actno. 11 of
, 1951)
19 The Utiar Pradesh Control of Supplies (Temporary Pr:-wers} (Amcndment) Act, 1950 (U.P.
| Actno. 12 of 1951) :
20 The Industrial Disputes (Uttar Pradesh Amendment) Act, 1851 {(LLP. Act no. 25 of 1951)
21 | The Uttar Pradesh Prohibition of Simultaneous Mcn@ébiﬁ-L@;{&?'
L0 (Supplementary) Act, 1952 (LL.P. Act no. 3 of 1952)
| 22 The Utlar Pradesh Public Gambling { Amendment) Act, 1952 (U.P. Actno. 34 of E‘}SZ'}
23 | UP Habitwal Offenders (Restriction)Act, 1952 (U.P. Act no. 38 of 1952)
E 24 The Uttar Pradesh Muslim Waqfs (Amendment) Act, 1952 (U;P. Actno, 9 of 1953)
b 25 'he Uttar Pradesh Industrial Disputes {A.mm'u:lmem) Act, 1953 tl].P. Act no. 23 of 1953)
% | The Uttar Pradesh Legislature Members (National Plan Loan) (Prevention of
Disqua!iﬁcminn ) Act, 1954 (ULP. Actno. 23 of 1954)
27 The Uttar Pradesh Road Transport Scrvices {Development) Act, 1955 (U.P. Act no. § of |
1955) "y,
2% The Lttar Pradesh State Legislature Officers, Ministers, lJLputy Ministers Parliamentary
Seeretaries and Members (Salaries, Allowances and Miscellaneous Provisions) Act, 1956
(L.p, An.tnu 8 of 1956)
29 The Ultar Pradesh Industrial Disputcs (Amemlmcm and Miscellancous Provisions) Act,
1956 (U.P. Act no. 1 of 1957) a i
30 The Uttar Pradesh Women's and Childven's Institutions (Controly Aet, 1956 (U.P. Act no.ﬂ
ol 105")
31 The Uttar Stale lcgls!aluu Members {Prevention ol quuahﬁcatmn} (Amt:ndm::nt} Act
1957 (U.P. Act no. 25 of 1957)
32 | The Uttar Pradesh Antanm Zila Parishad Act, 1958 (U.P. Act no. 22 of 1958)
I The Intermediate Education (Améndmcnf} Act, 1958 (LLP. Actno, 35 of 1953)
34 The Intermediate Education [Amendmem) Act, 1959 (LLP. Act n0. 6 of 1959) !
13 The Uttar Pradesh 3State Legislature Members (Prevention of Disqualification)
L | (Supplementary) {Amendment) Act, 1960 (U.P. Act no. 5 of 1960)
30 The Uttar Pradesh Muslim Waqfs Act, 1960 (LL.P. Actno. 16 of 1960)
i
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37 The Uttar Pradesh Control of Supplies (Temporary Powers) (Sanshodhan) Act, 1961 (U.P.
Actno. 7 of 1961)

38 The Uttar Pradesh Rajya Vidhan Mandal Ke Adhikari, Mantri, Up-Mantri, Aur Sabha
Sachivon (Vetan Tatha Bhatta Aur Parkina UP-Bandh) Act, 1961 (U.P. Act no. 8 of 1961)

39 The Uttar Pradesh Sales of Motor Spirit Taxation (Amendment ) Act, 1961 (U.P. Act no.11
of 1961)

s 40 The Uttar Pradesh Motor Vehicles Taxation (Sanshodhan) Adhiniyam, 1962 (U.P. Act no.
10 of 1962) Rk

41 The Uttar Pradesh Motor Gadi (Yatri-Kar) (Sanshodhan) Adhiniyam, 1963 (U.P. Act no. 4
of 1963)

42 The Uttar Pradesh Legislative Chambers (Members’ Emoluments) (Amendment) Act. 1963
(U.P. Act no. 15 of 1963) i

43 The Uttar Pradesh Muslim Wagfs (Amendment) Act. 1963 (U.P. Act no. 25 of 1963)

i~ 44 The Uttar Pradesh Control of Supplies (Temporary Powers) (Sanshodhan) Adhiniyam,
1964 (U.P. Act no. 7 of 1964)

45 The Uttar Pradesh Legislative Chambers (Members' Emoluments) (Amendment) Act, 1964
(U.P. Act no. 13 of 1964)

46 The Uttar Pradesh Industrial Disputes (Amendment) Act, 1966 (U.P. Act no. 2 of 1966)

47 The Intermediate Education (Sanshodhan) Adhiniyam, 1966 (U.P. Act no. 7 of 1966)

}ﬁ 48 The Uttar Pradesh Legislative Chambers (Members' Emoluments) (Amendment) Act, 1966
{U.P. Act no. 12 of 1966)

19 The Uttar Pradesh Rajya Vidhan Mandal Ke Adhikariyon Aur Sadasyon, Mantriyon,Up-
Mantriyon Aur Sabha Sachivon (Ke Vetan Tatha Bhatton aur Parkirna UP-Bandh)
(Sanshodhan) Adhiniyam, 1966 (U.P. Act no. 13 of 1966}

50 The Uttar Pradesh Khadi Tatha Gram Udyog Board {Samshodhan) Adhiniyam, 1966 (U.P.
Act no. 24 of 1966) |

51 The Uttar Pradesh Muslim Waafs (Amendment) Act, 1966 (U.P. Act no. 26 of 1966) —'

52 The Uttar Pradesh Gaon Panchayats and Kshettra Samities (Extension of Term) Act, 1968
(U.P. Act no. 14 of 1968)

53 The Uttar Pradesh Antarim Zila Parishad (Re-Enactment and Continuance) Act, 1968 (U.P.
Act no. 19 of 1968)

54 The Uttar Pradesh State Legislature Officers, Ministers, Deputy Ministers Parliamentﬁ
Secretaries and Members (Salaries and Allowances) (Amendment) Act, 1969 (U.P. Act
no. 7 of 1969)

55 The Uttar Pradesh Muslim Wagfs (Amendment) Act, 1970 (U.P. Act no. 3 of 1970) H

56 The Uttar Pradesh State Legislature (Officers, Salaries and Allowances) (Amendment)
Act, 1970 (U.P. Act no. 32 of 1970)

57 The Uttar Pradesh Vritti Vyapar, Ajivika Aur Sewayojan Kar (Nirsan) Adhiniyam, 1970
(U.P. Act no. 36 of 1970)

38 The Uttar Pradesh Muslim Wagqfs (Amendment) Act, 1971 (U.P. Act no. 28 of 1971)

59 The Uttar Pradesh Muslim Wagqfs (Amendment) Act, 1972 (U.P. Act no. 18 of 1972)

60 The Intermediate Education (Amendment) Act, 1972 (U.P. Act no. 29 of 1972)

61 The Uttar Pradesh Legislative Chambers (Members' Emoluments) (Amendment) Act, 1972
(U.P. Act no. 40 of 1972)

62 The Uttar Pradesh State Legislature (Officers, Salaries and Allowances) (Amendment)
Act, 1972 (U.P. Actno. 41 of 1972)

63 The Uttar Pradesh Sales of Motor Spirit and Diesel Oil Taxation (Amendment ) Act, 1973
(U.P. Actno.12 of 1973
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G j The Uttar Pradesh Legislative Assembly Speakers Pension Act, 1974 {U.P. Act no. 10

.fl

1974)
65 The Uttar Pradesh Muslim Wagls {Al‘hendmum'} Act, 1974 (U.P. Act no. 11 of 1974)
=y ﬁ-ﬂ— The Ultar Pra;di:ah Sales of Motor Spirit and Diesel Oil Taxation {Amendmcnol ) Act, 1974
. (U.P. Actne.12 of 1974)
i 67 ‘The Uttar Pmdcsh Sheera Nivantran (C‘..m:,hndhan) Adhrm}am l‘)'M (U P. Act no. 15 -:t-f
| 1974)
68 The Uttar Pradesh Khadi and Village Industries Buard {.'\mcndment‘j Act, 1975 (U.P. Aat
no. 14 ol 1475} _ , _ |
a4 The Uttar Pradesh Legislative Chambers (Members' Emoluments) (Amendment) Act, 1975
(U.P. Actno. 23 of 1975) . : b e el fu it
il The Untar Pradesh Secondary Education Laws (Amendment) Act, 1975 (U_P. Act no. 26 nf
i‘}'ﬁ)
e ?!— The Uttar Pradesh Sales of Motor Spirit, Liesel Oil and Aleohol Taxation (Amendment J
Act, W?h(lJ P. AcLno. £ of 197G)
72 | The Uttar Pradesh State Legislature Praceeding [Protcctum of Publication) (chcai) Acz
1976 (U_P. Act no. 9 of 1576)
13 The Unar Pradesh Coy-operative Laws (Amendment and Miscellaneous Provisions) Act, |
| | 1976 (U.P. Actno. 12 of 1976)
74 The Uttar Pradesh Educational Institutions {Taking Over of Mmagcmcnt) Act, 1976 {u.pP,
N Act no. I8 ot 1976) o bl
73 The Uttar Pradcsh Motor Vehicles (Special Provisions) Act, 1976 (U P. Actno. 27 of 1976)
" 76 | The Uttar Pradesh Kliadi and Village Industrics Board (Amendment) Act, 1976 (U.P. Act
no. 39 of !‘SI_’!'-?)
77 The Uttar Pradesh I..eglslalwc Chambers [Mernbcrs Emoluments) (bemnd Amendment)
Act, 1'9?6 (U.P. Act no. 49 of 1976)
':‘8 The Uttar Pradesh Public Services (Tribunals) (Amendment) Act, 1976 (U P. Act no. | of
1977)
[ 39 | The Utiar Pradesh Education Laws (Amendment) Act, 1977 (U.P. Act 0. 5 of 1977)
w0 The Uttar Pradesh Sales of Motor Spirit, Diesel Oil and Alcoho! Taxation {Amendment ) :
Act, 1978(LLP. Act no. 8 uf 1978)
81 The Uttar Pradesh Education Laws { Amendment) Aci 1978 (LLP. Actno. 12 of 1978)
82 | The Uttar Pradesh Urban Planning and Develnprment (Amendment) Act, 1978 (U.P. Act no.
14 of 1978)
%3 The Uttar Pradesh Municipalites, Notified Areas and Town Areas {Alpakalik Vyawastha)
A (Sanshodhan) Adhiniyam, 1978 (U.P. Act no. 25 of 1978)
84 ‘The Uttar Pradesh Motor Vehicles Tuxation (Amendment) AcI, 1978 (U. P. Act no. 29 of
1978)
85 The Molor Vehicles (Uttar Pradesh Amendment) Act, 1978 (U.P. Act no. 32 of 1978)
| 86 | The Uttar Pradesh Industrial Disputes (Amendment) Act, 1978 (U.P. Act na. 34 of 1978)
87 | The Uttar Pradesh Krishi Ufpaddn Mandi Samitis (Ai}‘;akalik Vyawastha) {Sam;lmdhz.i—n_)—F
Adhiniyam, 1979 {U.P. Actno. 11 ol 1979)
g% | The Uttar Pradesh Prohibition of Smoking (Cinema Houses) (Amcnduu:nt} Act, 1979 (U
| Actno. 14 of 197%)
9 Ehe Ihtar Pradesh Mol.ur Vehicles Taxation Laws (Amendment) Act, 1979 (U P Aot “T
16 of 1979) _ ") ol
90 The Uttar Pradesh Legislative Chambers (Members' Emoluments  and Pension)
(Amendment) Act, 1979 (ULP. Act no. 29 of 1979) 3,
r The Uttar Pradesh Sales of Mntor Sparit, Diesel Oil and Alcohol 1 axation {Amcu-:imem }
i PoAet, 1979 (ULP. Actno. 32 $1f 1979}
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&4 The Uttar Pradesh Legislative Asséi'nh]y Spc:akérs Pension Act, 1974 (ULP, Act no. 10 of
1974) .
i (%] The Uttar Pradesh Muslim Waqls (Amendment) Act, 1974 (U.P. Actno. |1 of 1574)
R . : . oL il
(i) The Uttar Pradesh Sales of Motor Spirit and Dicsel Qi Taxation {Amendment ) Act, 1974
(U.P. Actno.12 ol 1974)
67 The Uttar Pradesh Sheera Niyvantran {Sdnshudhm) Adh[l]l}dm 1974 (U.P. Act no. 13 of
Ifﬂ’r’l]
[ The Uttar Pradesh Khadi and Village Industrics Roard (Amcndmr,m) Act, 1975 (UL, Act
no. 14 of 1975) . _ il g/
69 The Uttar Pradesh |egislative Chambers (Members' Emoluments) (Amendment) Act, 1975 |
(U.P, Act no. 23 of 1975)
0 The Uttar Pradesh Seulndany Education Laws (Amen{lment} Act, 1975 (L.P, Act no. 26 of
l‘)?":-}
r Ti The Uttar I‘radcsh '%.ﬂn:*s of Motor Spiril, [;scsr.! O &nd Alcohol Taxation (Amcndment )
Act, 1976 (U.P. Act no. 8 of 1976)
" 12 The Uttar Pradesh State Legislature Proceeding (Fmiccnon of Publication) (Repeal) Act, |
1976 {1, P Act no. 9 of 1976)
73 The Ullar Pradesh Co- -operative Laws (Amendment and Miscellaneous Provisions) Aa,l
1976 (U P. Act no. |2 of 19?6)
74 | The Uttar Pradesh Fducational Institutions (Takmg Over of Management) Acl, 1976 (u.p.
Act no. 18 of 1976)
73 The Uttar Pradesh Motor Vehicles (Spcmal mesmns) Act, 1976 L P. Act no. 27 of l'}'fﬁjl
76 The Uttar Pradesh Khadi and Village Industries Board (Amendment) ;;l.cl, 1976 (U.P. Act
il no. 39 of 1976)
77 The Ultar Pradesh chlslalwc Chambers [Memhcrs Emoluments) (Second Amendment}
| Act, 1976 (U.P. Act no. 49 of 1976)
78 The Uttar Pradesh Public Services (Tribunals) {Amendment) A.ct, 1976 (U.P. Act no. 1 of
A 1977)
74 ‘The Uttar Pradesh Education Laws “{Amcndment) Act, 1977 (ULP, Act no. 5 of 1977)
B0 The Uttar Pradesh Sales of Motor Spirit, Diesed Oil and Alcohol Taxation (Amendmmﬁ
i Act, 1978(1).P. Act no. 8 of 1978)
81 The Uttar Pradesh Education Laws {(Amendment) Act, 1978 (11.P. Act no. 12 of 1978)
G The Uttar Pradesh Urban Flz;tlning and Devclopment [Amenclrnent) Act, 1978 (UP. Act no.
| t4et I'?TE)
23 The Uttar Pradesh Municipalites, Nanﬁnd Areay and Town Areas (Alpakalik "u'yawastha)
: (Sanshadhan) Adhiniyam, 1978 (U.P. Aclno. 25 of 1978)
%1 | The Uttar Pradesh Motor Vehicles Taxation (Amendment) Act, 1978 (U.P. Act no, 29 of |
1978)
85 | The Motor Vehicles (Uttar Pradesh Amendment) Act, 1978 (U.F. Act no, 32 of 1978)
86 The Uttar Pradesh Industrial Disputcs (Amcndinem} Act, 1978 {11.P. Act no. 34 of 1978)
87 The Uttar Pradesh Krishi Utpadan Mandi Samitis (A]pakaﬁ\-‘yawaslha) {Sanshndhan} !
Adhinivam, 1979 (LLP. Aclno. 11 of 1979)
88 The Uttar Pradesh Prohibition of Smoki ng (Cinema Houses) (Amendment) Act, 1979 {UP.
Actno. 14 0f 1979) _ |
By The Uttar Pradesh Mator Vehicles Taxation Laws (Amendment) Act, 1979 (L1.P, Act no.
L_ : . LG 01'1979}_ " _ i A
| O3 The Uttar Pradesh legislalive Chambers (Members' Emoluiments and  Pension)
{Amendment} Act, I9"*} (U.P. Act no. 7‘9 of 19749)
T The Uttar Pradesh Sales of Mator Splru Diesel Oil and Alcohol | axation {Amendmenl }
Act. 1979 (LLP. Act no. 32 of 1979)
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: 92 : 'L The Utar Pradesh Sales Tax (Amendment) Act, 1979 (LU.P. Actno. 33 of jg’.@]
3 The Uttar Pradesh Motor Vehicles Taxation { Amendment) ;“Ll;‘.l.., 1980 (U.P. Act no. 3 of
1980)
L The Uttar Pradesh Motor Gari (_Mai—ﬁﬁr) (Sanshodban} Adh ijiiy':lm. 1980 (U.P. Actno. 4 of
_1980)
95 | The Uttar Pradesh Krishi Utpadan Mandi Samilis (Alpakalik Vmwa:»ﬂlﬁ) {"1dﬂShW“‘-HJ1
| ¢+ Adhiniyam, 1980 (U.P. Act no. 7 nf193m J
BT The Uttar Pradesh Public Services (Tribunals) (Ammdment} Act, 1980 (U.P. Actno. 13 of
1980} . - " ) ™ among
497 The Unar Pradesh Motor Garl {Yatri-kar) (Sanshodhan) Adhiniyam, 1981 (L. Actno. 15
s AL e plADIM O BN : = \ _ 4
us F—Th«, Uttar Pradesh Ministers and legislators (Publication ol Assets and Liabililies)
(Amendment) Act, 1981 (U.P. Aetno. 17 of 1981)
24 The Uttar Pradesh Public %mcee { Tribunals) mmendmcmj Act 1982 (U P, Act no. 2 of
1982)
| 100 | The Uitar Pradesh Zila Parishads (Alpakﬁlik Vyawastha) (Sanshodhan) Adhinjyam, 1982
e g (ULE. Act no. 15 of 1982)
101 | The Utiar Pradesh Cssential Services Mainlenances (:\m&ndmcnt} Act, 1982 (U, P. Act 1o,
16 of 1982)
102 The Uttar Pradesh Rashtra ‘»."Lmdgl Tatwa Niwaran {Nirsan) 1\d1imyam 1982 (1P Actno. |
24 of 1982) _ ; |
8 103 | The Uttar Pradesh Krishi Utpadan Mandi Samitis (Alpakalik Vyawastha) (Sanshodhan)
Adhiniyam, 1982 (U.P. Act no. 27 of 1983)
104 | The Uttar Pradesh Krishi Ulpadrm Mandi Samitis {A]pakd ik waaqlh‘t) Lbanahodhan} -
(supmbery Adhiniyam, 1985 (U.P. Act ne. | of 1983)
105 | The Uttar Pradesh Zila Parishads (Alpakalik Vyawastha) {Sdl‘!ai‘lﬂdhdll} Adhlmyam 1983
v (LL.P- Act no. B of 1Y83)
106 | The Uttar Pradesh Khadi and Village Industries Board {Amendment) Act, 1983 (U. P. Act |
no. 11 of 1983) . J )
107 | The Ustar Pradesh Krishi Lirpadﬁ Mandi Samitis (Alpukalik Vyawastha) (Dwitiys |

] Sanshodhan) Adhiniyam, 1983 (U.F. Act no. 18 of 1983)

"- 105 —l The Untar Pradesh lndustrla% Disputes {;’-meudml.nl] Act, 1983 (U.P. Act no. 26 of 1983)

19 | The Imermcd ial-: Education [Amendmem) Act, I‘-)EM (U,l’. Act no. 6 of 1984)
{10 | The Uttar Pradesh State Legislatore I:M-L‘mbcrs' Emoluments and Pension) (.Amend1nerB—
| et 1984 (ULP. Actno. 13 of 1984)
111 | The Uttar Pradesh Krishi Uitpadan Mandi Laws (Amendment} Act, 1984 (U.P. Acl no. 20
of 1984)
11z | The Utltar Pradesh State Lugtsiaiure {(Members' Emoluments and Pensmn) {Second
Amendment) Act, 1984 (LLP. Act no. 21 of 1984)
[ 113 | The Uttar Pradesh Sales Tax {Amendment) Acl, 1084 (L.P. Act no. 22 of 1984}
W 114 | The Uttar Pradesh Zila Parishads (Alpakalik ?yawastha) (Sanshodhan) Adhinivam, 1985_‘
| (U.P. Act no. 2 of 1985)
115 | The Uttar Pradesh Sales Tax (Amendment) Act 1985 (U.P. Act no. 6 of 1985)
116 | The Uttar Pradesh Motor Vehicles Taxation (Amendment) Act, 1985 (U.P. Act no. mBFJ-
e | 1985)
117 | The Uttar Pradcsh Public Services {Trlbuna s) (Amendment) Act, 1985 {(U.P. Actno. |3 of |
1985}
118 | The Uttar Pradesh Krishi Uipada.n Mandi Samitis (Alpakalik V}-imastha} ('ianshodhan)
Adhiniyam, {985 (U.P. Act no. 14 of 1985) )
Fe (19 | The Uttar Pradesh Secondary Education Services Commission and Selection Boards

| {Amendment) Act, 1985 (U.P. Act no_ 19 of 1985) y |
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'—— The Uttar Pradesh Urban Planning and Development ( Amendment and Validation) Act.
1985 (U.P. Actno. 21 of 1985) ,
121 | The Uttar Pradesh State Le-sc,rahlu:t [‘Vltmhcr:-. Emoluments and Pulslun) {Amendment}
Act, 1985 (LU.P. Act no. 28 ul‘l‘}Hi) _ =5
122 | ‘The Uttar Pradesh Sheera Niyantran (Sdnsimd}mn] Adhmmm 1086 (U.P. Act no. 5 al’
1986) . : e
123 | The Uttar Pradesh Sales of Motor Spirit, Diesel Oil and Aleohol Taxation (Amendment )
Act, 1986 (LLP. Act no. 6 of | 986)
T 121 | The Uttar Pradesh Zila Parishads {Alpakalik \“vav.asLha; n‘mnshodhan} Adhiniyvam, 1986 |
b (U.F. Actno. 11 of 1986) s -~ =
125 | The Utlar Pradesh State i,egislature (Mcrﬁbera' LEmoluments and Pension) (Amendmenr)
Aet, 5936 (UL Act no. [3 of 1986)
126 | The Uttar Pradesh Krishi Utpadan Mandi Samitis (ﬁ]paka! k 'vj,dwastha) (%dnqhﬂdhan]
ﬁ.dhmwam WSMIJ P Act no. L6 of 1984)
h !“?.? The Utar Pradesh Starc Lcnisl,nur:, iMembers' B mi:rlumema and  Pension) l‘sucond
Anmn-.immlh Act. 1986 (U.P. Acl no. 22 ol | 986)
128 | The Uttar Pradesh Shri Kashi Vishwanath Temple {Amendment) Act, 1986 (u. P. Act no.
25 of 1986)
P2y Th-: Utmr Pradesh Public F.f.rvu,cs (1 r:buna[s) {Amendmmt; Act, 1987 (U P. Act n0. 6 of
I 130 | The Unar Pradesh Zila Parishads (Alpakalik Vyawastha) (Sanshodhan) Adhinivam, 1987
| (LLP. Actno. 10 of 1987) _ _ f 8
131 The Uttar Pradesh Sales of Motor Spirit. Diesel, Oil and Alcohol Taxation {Amecndment )
i A, lQS?{UP Actno. 16 of I'?S'M
I ae : The Inl'\’ﬂ'l’iﬁ‘dl’“e qu{,d‘r:uu{ﬂsm{,ndmcnt} Act, 1987 (U.P. Actno. 18 of 1987 ¥
133 | The Utar Pradesh Krishi Ulpadan Mandi Samilis {m;jﬁkukik V}-'awésthaj (S':Jﬂ‘i‘ll[‘udl-l-':;.l;}_‘
| Adhiniyam, 1987 (U.P. Act no. 20 of 1Y87)
| 121 | The Ultar Pradesh Stale Lc“l*»|ﬂ‘rllrﬁ' {M:mhcls Emoluments and Pens:un) Mmendmunt)
; Act, 1987 (LLP. Actna. 21 of 1987)
! 135 | The Uttar Pradesh Zila Parishads (Alpakali'k ‘i-"y&wuslﬁu] {Sanshadhan) Adlﬁniyam, I%E_
’_ | {(UP. Actno. 6 of 1988) 2 4 : A
5 L3 | The Ular Pradesh Motor Vehicles Taxation {Amendment) Act, 1988 (L., Act no. [0 of
1988)
137 | The Uttar Pradesh bmw ng,iﬂanua {Mambcm Emulumcnts and Psn:»wn) {’\mcndmcm)
Act, 1988 (L.P. Act no. 17 of 1988)
138 | The Uttar Pradesh Krishi Utpadan Mandi Samitis (Alpakalik \’:,-emasihd} (Sanshadhan)
f".dhlru}am, 1988 (U.P. Act no. 18 of 1988)
139 | The Uttar Pradesh Zila Parishad (Alpakahk Vyawastha) {Dmll}a Sanshcldhan) éxdhumam
1988 (U.P. Act no. 20 of 1988}
140 | The Uttar Pradesh Zila Parishad (Alpakahk Vyawastha) l“)ﬁl’lbhodhﬂ[l} Adhlmyam 1989
(U.P. Act no. 2 of 1989)
141 | The Uttar Pradesh Salcs of Motor Spirit. Dl&'ﬂ..l Ol and Alcohol Taxalion {r\mendm-.:nt}
Act, 1989 (U.P. Act no. 6 of 1989)
142 | The Motor Vehicles (Uttar Pradesh Amendment) Act, 1989 {U.P. Actno. 8 of l‘)?.‘-)) i
143 | The Uttar Pradesh Sugarcane {Pui'{:hase Tax) (.]“'.mém:lmcnt} Act, 1989 (1) P, Act no. 13 of |
1980}
144 | The Ullar Pradesh State ]égiblature Members, Ministers and Pariiamémury Sceretaries
Emoluments Laws (Amendment) Act, 1989 (LLP. Act no. 15 of 1989)
145 | The Uttar Pradesh Krishi Utpadan Mandi Samitis {Aipakdllk Vyawastha) (‘aanshodhan)
BECY Adhiniyam, 1989 (UP. Actno. 22 of 1989)
146 Thb Unar Pradesh Shei Kashi Vishwanath lemplc LAmendmcnr} Acl 198y {U P, Act no.
3 ol 1989)
147 | The Uttar Pradesh Education Laws (Amendment) Act, 1989 tL’.P. Acl no. 26 of I‘EJH'J}H

221 RPH {Vidhaika 2021} {Addhyadesh) 2021 data 4e {mackup data &}






